
THE DEPUTY MINISTBR IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL) : (a) 

1981-82 19$2-83 
BPOt SOs 

2 
BPOt SO. 

2 1 

1983-84 
BPOs SOS 

6 3 

(b) AU have since been opened. 

Cc) . and Cd) Does not arise. 

s ... , b, N .C.A.E.R. 0. Predllctloe or 
EMeMIaIDnp 

3831. 'SHRI BANWARt LAL : Will tbe 
Minister of CHEMICALS AND PERTJ· 
uzeas be pleased to state : 

(a) whether the National Council of 
Applied Economic Research Study showed 
that the production of SO per cent moni-
tored essential bulk drugs' was far below 
the country's' requirements durin, the three 
year period, 1978·80 and that output of 28 
bulk drugs actually dcclined; aod 

(b) the steps Government propose to 
take to improve the position? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI VASA NT 
SATHE) : (a) and (b) The N.C.A.B.R. 
study observed that "The production trend 
of monitored bulk drugs durinl the years 
198()..81 and 1982·83 show tbat in the case 
of nearly 28 bulk drugs the production has 
actually declined. In the case of 24 druas 
tbe rate of arowth was less then 20 per 
cent. Thus the actual production in res .. 
pect or over SOo;~ of 'be monitored bulk 
druJS is lower tban our requirements, In 
the case of a few drUBS however, there bad 
been significant rise averaaloB more than 
SO per cent per annum". 

The N.C.A.B.R. study did Dot take 
Into account the production of the moni-
tored bulk drup in the Small Scale Sector. 
Decline in pr<>4uction of a few individual 
bulk drugs and formulations in ·the oraa-
cJaed sector, wherever observed, is attribu .. 
table to one or more of the (oUowin. 
reasons: 

(i) Competition from Small Scale 
units. 

(ii) Competition from newer drup 
and consequent fall in demand. 

(Iii) Bannin. of certain combinations 
by tbe Drug Controller (India). 

(iv) H •• ber cost of production and 
competition from imports. 

Following measures bas been taken by 
the Government to step -up the iodiaenous 
production : 

(i) A large number of Industrial 
ApprovaJa including DGTD Resis-
trations have been granted. 

(ii) Expansion in the capacity of bulk 
drup and formulations in tbe 
Public Sector has been undertaken. 

(Iii) Assistance is given for removiol 
bottlenecks j n production by the 
introduction of improved techno .. 
logy. in the procurement of raw 
materials and suppJy of utilities in 
respect of existing drug units. 

(iv) Implementation of Industrial 
Licences and Letters or Intent is 
moni tored and tbe difficulties in 
implementation, if any, in respect 
of such units is gone into. 

(v) The scheme for automatic growth 
has been extended (0 the drul 
industry. 

(vi) The schemes for recognition of 
installed capacities and the scheme 
for re-endorsement of higher 
capacities have been extended to 
the drua industry subject to 
certain conditions. 

La .. A ...... for .... gu ..... Project 
.ad Relaabllltattoa of ODst .. thereof 

3832. SHRI G. BHOOPATHY: Will 
tbe Minister of .ENBRGY be pleased to 
state: 

(a) the extent of land aquirod for 
N.T.P.C. Ramalundam Plan in Andbra 
Pradesh and the purpose for which it is 
heiDI used; 

. (b) the extent of land not put to any 
use and the reasons for the aCQuistion of 
vast areas; a~d 
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(c) the mt::asures taken for the rehabi-
litation of the persons whose lands were 
acquired? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI ARIF 
MOHAMMAD KHAN) : (a, and (b) 9500 
acres of land has been aoquircd for the 
Ramagundam Super Thermal Powcr Project 
of National Thermal Power Corporation 
(NTPC). The present use of land for difre-
rent purposes is as follows : 

Purpose Area ID Acres 

Main Plant and acc~sories 1195 
Permanent township 668 
Temporary township 161 
Ash Pond 1100 
Green belt 9 

Oxidation Pond 120 
Brick Kilns 16 
M.G.R. 603 
Balancing reservoir and Power 

canal 5622 

TOTAL 9500 

(c) For rehabilitation of displaced 
persons NT PC has paid Rs. 39 lakhs towards 
ex-gratia rehabilitation grant to the dis-
placed f.unilics as dccidl!d by the Rehabili-
tation Committee constituted by Govern-
ment of Andhra Pradesh. NTPC is also 
aUolling plots of land to the displaced 
families and providing employment! 
occupations to the Jand ouslees to the 
extent possible. 

Leaka~e in Bills of D.ES.U. Oft'icen 

3833. SHRI SATISH AGARWAL 
Will the Minister of ENREGY be pleased 
to state: 

(a) whdhcr there has been leakage of 
electrkilY in .he bills of D.E.S.U. Off.cers 
in the capital; 

(b) wh::-thcr it has comc to the notice 
of Government that the Officers of D.E.S.U. 
consume much more electricity than their 
bills prepared for them; and 

(C) whether Government have .ia<:e 
in~;red into the matter and if 10 •• the 
action Government propose to take qalDSt 
suchOfficers of D.E.S.U. who steal tbe 
eleCtricity? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI ARIP 
MOHAMMED KHAN) : (8) to (C) It wa. 
noticed that electricity consumption as 
shown in the bills o( some DBSU officers 
was abnormally low. Tbe Vigilance 
Department of DESU it inquirinl into 
the matter. Suitable action will be taken 
on receipt of tbe report. 

Esport of Coal 

85JS. SHRI A.K. ROY : Will tbe 
Minister of ENERGY be pleased to stale: 

(a) the quantity of coal exported to 
different countries in the last five years with 
country-wise and year wise br~k·up; 

(b) the price that the exported coal and 
different grades o( coal fetcbed (rom 
different countries details tbereof; 

(c) whether it is a fact tbat Banaladesb 
is in need of coal for domestic comsumptioa 
and healthy trade relations could be 
developed with tbat country; aDd 

(d) if so, the steps taken tbereon ? 

THE MINISTER (lP STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI DALBIR 
SINGH) : (a) to (d) The inrormation is 
bein, collected and will be laid on tbe 
Table of tbe House. 

3836. '" ij"*i(i(iqtl wti1n : 
• cfto (,,,;(\q, .. ~ : 

tflfT nt '"'I If{ .m- 'lit liCJT ~ f-r; 'f8 

ffTiI "1 ~ ~ ~ 1983-84 ft15 "(1WIJ. 

.T~ r.r~ JSifvr~ it; a~Ttif ~ 
~( iii)' ttl f.~ ~ ..,.-~~ ~ 'Rt 
tft? 




